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TELECOM REGULATORY AUTHORITY OF INDIA ) B i
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DIRECTION
Dated: 6th December, 2022

Subject: Direction under section 13, read with sub-clause (i) of clause (b) of sub-
section (1) of section 11, of the Telecom Regulatory Authority of India Act, 1997 (24
of 1997) regarding submission of periodical reports on revenue and usage.

RP-5/6/(1)/2022-FEA-II - Whereas the Telecom Regulatory Authority of India (hereinafter
referred to as the “Authority”), established under sub-section (1) of section 3 of the Telecom
Regulatory Authority of India Act, 1997 (24 of 1997) (hereinafter referred as the “TRAI Act,
19977), has been entrusted with discharge of certain functions, inter alia, to ensure
compliance of terms and conditions of licence; regulate telecommunication services; notify
rates for telecommunication service; protect the interest of service providers and consumers

of the telecom sector;

2. And whereas the Authority, in order to discharge the functions under the TRAI Act,
1997, monitors the performance of the telecom service providers (hereinafter referred to as
“TSPs”) on a regular basis and accordingly, the Authority, vide its Direction No. 303-
2(3)/2018-F&EA dated 13t June, 2018, inter alia, directed all TSPs to submit the report on
revenue & usage to the Authority, on quarter basis, within forty five days from the date of
the end of respective quarter, except fourth quarter of the financial year for which the report
shall be submitted within sixty days from the date of the end of the quarter, in Format-A
(for wire-line services), Format-B (for limited mobility services) and Format-C (for full

mobility services) annexed with the said Direction;

3. And whereas the Department of Telecommunication has amended the Unified Licence
Agreement, wherein the Format of ‘Statement of Revenue’ and ‘License Fee’ for Access
services has been revised and the term Applicable Gross Revenue (ApGR) has been
included before the Adjusted Gross Revenue (AGR), and accordingly, the Authority has

decided to revise the Formats for submitting the report on revenue and usage;
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4. Now, therefore, in exercise of the powers conferred upon it under section 13, read
with sub-clause (i) of clause (b) of sub-section (1) of section 11, of TRAI Act, 1997, the
Authority, in supersession of Format-A (for wire-line services), Format-B (for limited
mobility services) and Format-C (for full mobility services) annexed to the Direction No. 303-
2(3)/2018-F&EA dated 13t June 2018, hereby directs all the TSPs to submit quarterly
report on revenue and usage to the Authority within forty five days from the end of each
quarter, except the fourth quarter of the financial year for which the report shall be
submitted within sixty days from the end of the quarter, in the revised Format-A (for wireless
services) and Format-B (for wireline services) annexed with this Direction. The reports may

also be sent electronically to e-mail ID fa@trai.gov.in.

-

(Amit Sharma)
Advisor (F&EA)

Encl.:

i.  Revised Format-A (for wireless services)
ii. Revised Format-B (for wireline services)

To,

All Telecom Service Providers
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Information to be submitted for Wireless Service provision

Postpaid

Month 2 Month 3

To Wireline To Wireless

Month 1

Format-A

[All the data elements should be provided in absolute numbers)
Propald

Month 2 Month 3

To Wireline To Wireless

Own Network  Other Network  Own Network | Other Notwork Own Notwork | Other Network = Own Network = Other Network

From Wireline 'From Wireless

From erllino

From Wireless

Ownrimrk Omcr'Namrk Own Network | OlharNemont il | Own Network | Othar Network ' Own Network  Other Network

Usage of Dutroamers (Le. usage from outside the
£ home service area)

E1 Number of ncomng minutes
§2 Nurber of local ouigong mewtes
3 Number of STD ouigomg mrudes
B4 Wufnx;:-gm

£S5 Nurmoer of outgong SMS

RSN

[N N
[&lnlla]

[TAIRTSIETY

FRevenue from SMS (noudng fxed charges d any)
Rmmm|mﬁmﬂﬂm € any)

£ % Revenue from oer VAS (moudng fored charges, # any)
Revenue rom other sources (piease provice the breakup
S1E 0 ne TaDie beow

ToE (G IvE 12148 122-6123+013+814+815

+£ 1.6)

s17

Reverue from GUIGamens w ! 1 usage from oulside the
£2 nome service ares

23 Gross revenue from home subscribers (9.1.7+9.2)

L e s Ll e | e Dy M v il

©4 reCewats Of SCCOU of EWDEMSTS

ect charges Recsivabie (in Rs) on account of

w
g
¥

oo
[CITN TS

£@
R

w
o
i

Total (8.5.1+5.6.2+9.6.3+9. Ll)
©5  TYotal Gross Revenue (§.3+8.4+9.6.5)

Applicable Gross Revenue (after deducling ilems
"0 mentioned at Note 1 from Tolal Gross Revenue)

e



(SRS

LS

Intra-circla/inter-circle/ Intemalional Roaming Payment-
Pass through charges payable for outroamers (based on
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Interconnect charges Payable (in Rs) on account of
Local calls
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Revenue from activities under a license from Ministry of Information and Broadcasting
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Items of ‘Other Income’ as listed below:-

Income from Dividend

Income from Interest

Capital Gains on account of profit of Sale of fixed assets and securities
Gains from Foreign Exchange rates fluctuations

Income from property rent

Insurance claims

Bad Debts recovered
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Format-B
Information to be submitted for wireline service provision
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Revenue from activities under a license from Ministry of information and Broadcasting
Receipt from USO Fund

Items of ‘Other Income’ as listed below:-

income from Dividend

Income from Interest

Capital Gains on account of profit of Sale of fixed assets and securities

Gains from Foreign Exchange rates fluctuations
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